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EGREISE
[STR XYAd (Rafor &rsa)]
s o=

e faeett, 15 TS, 2025

FT.3. 3229(7).— VoId IMATIH, 1989 (1989 BT 24), RTH Yoid (H2eF) IrfAf~=H, 2008
SRT N fbar a1 2, & T8 qA AR ¥ Hd o= SIEGAAT TT .37, 5333(31)
i 15 fodar, 2023, S & NOBRS Ioym § AT &) T8 o, & Wy ¥ orad goe
TR & BIRARER 57l # ORI Yofd gRIAST el S —dadrel— qaiRal 95 I8 9l e

TS & QIAAYR @l BRAlell doa—datarsT” vq A ARIET &1 Faar <1 T ofl, s Afegfrd
fopar Sirar & fob:

T IS FfE & HRO, f&AMB 15—12—2023 &1 I3H G § U8 H&T 2.3 W Ifeaalad
&5 / eI AT BT TeAd Rl A dlfeld] ¥HhT & d8d - ARUEg & w9 § gof fhar Tar
ofT | HEY &7/ HdeTU AR Dl difeld] Wg¥  ded A IRoEg & wU H Ugl ST a1y |

4726 G1/2025 )
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e o=

arferdT ‘&
et @1 9 : BRARE
qEd /AIPT BT 1/ - Gkl
T BT M /B A6% ST /603
RT 20V & 3feela fAi® 15 /12 /2023
L) HaeToT e 9 &1 R | 9 B wpfa I SRR H HbIT &
cg q kil TRW §
1 99 Sl TOR B 0 2 0 0.00384
2 100 o= oot FOR B 0 5 0 0.00960
3 101 o froiT ESREL] 0 5 0 0.00960
4 102 o= oot FOR B 0 13 0 0.02496
5 107 A Sl ESREL] 0 2 0 0.00384
6 108 T+ foroi FOR B 0 19 0 0.03648
7 109 foa= Bl FOR P 0 1 0 0.00192
8 111 1 Rl GO B 0 1 0 0.00192
9 113 o= Bl FOR P 0 9 0 0.01728
10 114 o= Bl goR Hl| 1 3 0 0.04416
11 115 =1 Bl FOR P 0 7 0 0.01344
12 117 1 Rl GO B 0 4 0 0.00768
13 225 T Rl GO B 0 12 0 0.02304
14 226 A AR | SR B 0 9 0 0.01728
15 227 T SN THG | SOR BaH 0 5 0 0.00960
16 228 i foroiT R 2 0 0.09024
17 220 A Rl R 0 15 0 0.02880
18 230 /1 T4 RSl CNE) 0 5 0 0.00960
19 112 o= Bl IR BaH 1 8 0 0.05376
Exl 10 12 0 0.40704
arferer 9
et &1 9 : SRARE
TEdiel /IGDT BT 9M - JaRai
T BT M /TSI Fa% ST /603
. . 39 Iffed fhar I aren e &= &
o) |qderor e I &1 TR | 4 & Tefa - - - ——
1 99 A (RSl FOR HeH 0 0 0 0
2 100 fe [BEl IR HaH 0 0 0 0
3 101 o BN JOR HaH 0 0 0 0
4 102 o [BEl IR HaH 0 0 0 0
5 107 o BN R HaH 0 0 0 0
6 108 A [EE JOR HaH 0 0 0 0
7 109 o BN JOR HaH 0 0 0 0
8 111 o BN R HaH 0 0 0 0
9 113 a4 [EE JOR HaH 0 0 0 0
10 114 o BN JOR HaH 0 0 0 0
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11 115 o BN JOR HaH 0 0 0 0
12 117 34 [BEl JOR HaH 0 0 0 0
13 225 T At IR BeH 0 16 0 0703072
14 226 A AT | TR A 0 10 0 0701920
15 227 A AN | gOR BaH 0 0 0 0
16 228 T [§Ell ENEl 0 18 0 0703456
17 229 A REil SR 1 17 0 0707104
18 230/1 o [§Ell ENEl 1 0 0703840
19 112 a4 [EEil FOR B 0 0 0901152
20 104 a4 [EEil FOR B 0 3 0 0700576
21 779 /105 /1f4= [BEl FOR PHad 1 8 0 0705376
22 106 a4 [EEl FOR B 2 14 0 0710368
23 230 /2 fa= At ERiE] 0 9 0 0701728
24 231 fo [EEil FOR B 0 0 0901728
25 248 T [BEl §OR B 0 2 0 0700384
$A | 10 12 0 0.40704

T T T AfArepTRa, i il iR o1 fFaue! & gfua fhar Simar & 6 9 59 99 &1 & |
R | o ARRLEAT BT =7 AT Al JArad e |

[T, &. 190-W/Misc./Land/NLDM-TLR(Una)]
oY HAR s, 3= yemafe AMfdeRT / iy

MINISTRY OF RAILWAYS
[Northern Railways (Construction Organization)]
CORRIGENDUM
New Delhi, the 15th July, 2025

S.0. 3229(E).— In reference to the Gazette Notification No. S.O. 5333(E) dated 15th December, 2023
published in the Official Gazette, regarding land acquisition for “Daulatpur Chowk-Kartoli Punjab-Talwara section
of Nangal Dam-Talwara-Mukerian New Broad Gauge Rail Line Project” as Special Railway project in the District
Hoshiarpur of Punjab state under the Railways Act, 1989 (24 of 1989), as amended by the Railways (Amendment) Act,
2008, it is hereby notified that:

Due to an inadvertent error, the area/field number mentioned at Page no. 8 in the said notification dated 15-12-
2023 was incorrectly recorded as ‘tabulated below” under Table ‘A’. The correct area/field numbers should be read as
‘tabulated below under Table ‘B’.
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Table ‘A’

Name of District: Hoshiarpur
Name of Tehsil /Taluka: Mukerian
Name of Village and HB: Bhera/603

Area published in Notification dated 15/12/2023
SN | Field No. Té?,ZOf Nature of land under section 20A
K M S in hectare

1 99 min Pvt. Banjar Kadim 0 2 0 0.00384
2 100 min Pvt. Banjar Kadim 0 5 0 0.00960
3 101 min Pvt. Banjar Kadim 0 5 0 0.00960
4 102 min Pvt. Banjar Kadim 0 13 0 0.02496
5 107 min Pvt. Banjar Kadim 0 2 0 0.00384
6 108 min Pvt. Banjar Kadim 0 19 0 0.03648
7 109 min Pvt. Banjar Kadim 0 1 0 0.00192
8 111 min Pvt. Banjar Kadim 0 1 0 0.00192
9 113 min Pvt. Banjar Kadim 0 9 0 0.01728
10 114 min Pvt. Banjar Kadim 1 3 0 0.04416
11 115 min Pvt. Banjar Kadim 0 7 0 0.01344
12 117 min Pvt. Banjar Kadim 0 4 0 0.00768
13 225 min Pvt. Banjar Kadim 0 12 0 0.02304
14 226 min BBMB Banjar Kadim 0 9 0 0.01728
15 227 min BBMB Banjar Kadim 0 5 0 0.00960
16 228 min Pvt. Barani 2 0 0.09024
17 229 min Pvt. Barani 0 15 0 0.02880
18 230/1 min Pvt. Barani 0 5 0 0.00960
19 112 min Pvt. Banjar Kadim 1 8 0 0.05376
Total 10 12 0 0.40704
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Table ‘B’ (Corrigendum)

Name of District: Hoshiarpur
Name of Tehsil /Taluka: Mukerian
Name of Village and HB: Bhera/603

SN Field No. Type of Nature of land Now correct Area to be acq.uired
land K M S in hectare
1 99 min Pvt. Banjar Kadim 0 0 0 0
2 100 min Put. Banjar Kadim 0 0 0 0
3 101 min Put. Banjar Kadim 0 0 0 0
4 102 min Pvt. Banjar Kadim 0 0 0 0
5 107 min Put. Banjar Kadim 0 0 0 0
6 108 min Pvt. Banjar Kadim 0 0 0 0
7 109 min Put. Banjar Kadim 0 0 0 0
8 111 min Pvt. Banjar Kadim 0 0 0 0
9 113 min Pvt. Banjar Kadim 0 0 0 0
10 114 min Put. Banjar Kadim 0 0 0 0
11 115 min Pvt. Banjar Kadim 0 0 0 0
12 117 min Put. Banjar Kadim 0 0 0 0
13 225 min Pvt. Banjar Kadim 0 16 0 0.03072
14 226 min BBMB Banjar Kadim 0 10 0 0.01920
15 227 min BBMB Banjar Kadim 0 0 0 0
16 228 min Pwvt. Barani 0 18 0 0.03456
17 229 min Pvt. Barani 1 17 0 0.07104
18 230/1 min Pvt. Barani 1 0 0 0.03840
19 112 min Pwvt. Banjar Kadim 0 0 0.01152
20 104 min Pvt. Banjar Kadim 0 0 0.00576
21 | 779/105/1 min Pvt. Banjar Kadim 1 0 0.05376
22 106 min Pwvt. Banjar Kadim 2 14 0 0.10368
23 230/2 min Pvt. Barani 0 0 0.01728
24 231 min Pwvt. Banjar Kadim 0 0 0.01728
25 248 min Pvt. Banjar Kadim 0 0 0.00384
Total 10 12 0 0.40704

All concerned authorities, landowners, and stakeholders are requested to take note of this correction. The other contents
of the original notification remain unchanged.

[F. No. 190-W/Misc./Land/NLDM-TLR(Una)]

SHAILESH KUMAR MISHRA, Chief Administrative Officer/Const.
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